Annexure-1

Name of the Corporate Debtor: APL Metals Limited; Date of commencement of CIRP: 09.06.2026; List of creditors as on: 30.06.2026

List of Secured financial creditors belonging to any class of creditors
Details of claim received Details of claim admitted Amount

s Amount of of Ztlnyl Amount of | Amount of
No. Name of creditor b . X A Jaimed Amount of claim N ¢ clai Amount covered by Amo:lln[: WI;eth;r % of voting contingent dumeI; ltllamt claim not claim under |Remarks, if any

. ate of receipt | Amount claimel admitted ature of claim |~ ty interest covered by relate share in CoC claim J admitted | verification

guarantee party? may be
set off
NIL
Total: - - - - - - -
Annexure-2
Name of the Corporate Debtor: APL Metals Limited; Date of commencement of CIRP: 09.06.2026; List of creditors as on: 30.06.2026
Unsecured financial creditors belonging to any class of creditors
Details of claim received Details of claim admitted Amount of
Amount
sl . of any mutual | Amount of Amount of
: Name of creditor . . . Amount Whether o of voting X dues, that claim not claim under Remarks, if any
No. Date of receipt | Amount claimed Amount of claim admitted Nature of claim covered by related party? share in contm.gent may be set admitted verification
guarantee CoC claim off

NIL - - B - -
Total: - - - - - - - -

B

Page 2 of 6




